
THE HIGH COURT OF MANIPUR
AT IMPHAL

No.HCM/U96/BENCH As directed, it

counsel and concerned parties that the following

20thJanuary,2020 to 24th January, 2020:-

20-01-2020 (Monday)

is hereby informed to all the learned

Benches are constituted for the period of

NOTIFICATION
Dated, the 16th )anuary, ZO2O.

Hon'ble the Chief Justice Single Bench (Writ Petition all types and Seruice
matters upto 2015 and Transfer petn. (C) & (Crl)./
CRP/CRP (c. R. P.Art. 227 ) I MF AIMAC Appn . I Arb.p
(JZ)l Arb. App/ All Contempt Cases & Specially
Ordered cases)

10:30 a.m.

Hon'ble the Chief Justice
Hon'ble Mr. Justice
Lanusungkum Jamir

Division Bench:
(Motion, Admission & hearing except specially
allotted to any other Bench)

2:00 p.m.

Hon'ble Mr. Justice
Lanusungkum Jamir

Single Bench: A
Paft-1: Motion/Admission/ Orders of (Wp(C), Seruice
Matters of 2019 & 2020, Specially Ordered cases &
fALtAOl RP (FAM.CT)/l.n, App/ Etection petn,

10:30 a.m.

Hon'ble Mr. Justice Kh.
Nobin Singh

Single Bench: B

Paft -1: Motion/Admission/ Orders of (Wp(C) &
WP(C) of all subjects other than senrice matters for
the year 2016 to 2079 & 20201 Rev. petn,(J2)/
Specially Ordered cases/ FAO(G)/ MAT Appn./
Election Petn.

10:30 a.m.

Hon'ble Mr. Justice M.V.
Muralidaran

Single Bench: C
Paft-1: MotioniAdmission/ Orders of Cril matters,
Writ petition of service matters for the year 2016 to
2078, Specially Ordered cases & RFA/MAF/RSA/ Arb.
App/ Election Petn.

10:30 a.m.

21-01-2020 (Tuesdav)

Hon'ble The Chief Justice Single Bench (Writ Petition all types and Seruice
matters upto 2015 and Transfer petn, (C) & (Crl)./
CRP/CRP (C.R.P.Art.227) IMFAIMAC Appn./
Arb.PQ2)l Arb. App/ All Contempt Cases & Specially
Ordered cases)

After
Division
Bench

Hon'ble The Chief Justice
Hon'ble Mr. Justice L.S.
Jamir

Division Bench:
(Motion, Admission & hearing except specially
allotted to any other Bench)

10:30 a.m.

After
Division
Bench

10,30 a.m,

10:30 a.m.

Honble Mr. Justice
Lanusungkum Jamir

Single Bench: A
Part -2: Hearing matters of Wp(C), Service Matters of
2019 & 2020, Specially Ordered cases & FA/ FAO/ Rp
(FAM.CT)/L.A. App/ Election petn.

Hon'ble Mr. Justice Kh.
Nobin Singh

Single Bench: B

Part -2: Hearing matters of (Wp(C) & Wp(C) of all
subjects other than service matters for the year 2016
to 2019 & 2020/ Rev. petn.(J2)/Specially Ordered
!g!qs/ FAO(G) /MAT Appn. /Etection petn.

Hon'ble Mr. Justice M.V.
Muralidaran

Single Bench: C
Part -2: Hearing matters of Cril matters, Writ petition
of service matters for the year 2Ot6 to 2018,
Specially Ordered cases & RFA/MAF/RSA/ Election
Petn.



Hon'ble the Chief Justice Single Bench (Writ Petition all types and Seruice
matters upto 2015 and Transfer Petn. (C) & (Crl)./
CRP/CRP (C. R. P.Art. 227) I tvlF Al MAC Appn,/ Arb. P

(12)l Arb. App/ All Contempt Cases & Specially
Ordered cases)

After
Division
Bench

Hon'ble the Chief Justice
Hon'ble Mr. Justice Kh.

Nobin Sinqh.

Division Bench:
(Motion, Admission & hearing except specially
allotted to any other Bench)

10:30 a.m.

Hon'ble Mr. Justice
Lanusungkum Jamir

Single Bench: A
Part-1: Motion/Admlssion/ Orders of (WP(C), Service
Matters of 2019 & 2020, Specially Ordered cases &
FA/ FAO/ RP (FAM,CT)/1.A. App/ Election Petn.

10.30 a.m.

Hon'ble Mr. Justice Kh.

Nobin Singh
Single Bench: B

Part -1: Motion/Admission/ Orders of (WP(C) &
WP(C) of all subjects other than seruice matters for
the year 2016 to 2079 & 20201 Rev. Petn.(J2)/
Specially Ordered cases/ FAO(G)/ MAT Appn./
Election Petn.

After
Division
Bench

Hon'ble Mr. Justice M.V.

Muralidaran
Single Bench: C
Part-1: Motion/Admission/ Orders of Cril matters,
Writ petition of service matters for the year 2016 to
2018, Specially Ordered cases & RFA/MAF/RSA/
Election Petn.

10:30 a.m.

23-01-2020 fihursdav)

Hon'ble the Chief Justice Single Bench (Writ Petition all types and Service
matters upto 2015 and Transfer Petn. (C) & (Crl),/
CRP/CRP (C. R. P,Aft . 227) I MF Al MAC Appn . I Arb.P Q2)
I Arb. App/ All Contempt Cases & Specially Ordered
cases)

After
Division
Bench

Hon'ble the Chief Justice
Hon'ble Mr. lustice M!'
Muralidaran

Division Bench:
(Motion, Admission & hearing except specially
allotted to any other Bench)

10:30 a.m.

Hon'ble Mr, Justice
Lanusungkum Jamir

Single Bench: A
Part -2: Hearing matters of WP(C), Seruice Matters of
2019& 2020, Specially Ordered cases & FA/ FAO/ RP
(FAM.CD/L.A. Aoo/ Election Petn.

10:30 a.m.

Honlble Mr. Justice Kh.
Nobin Singh

Single Bench: B

Part -2: Hearing matters of (WP(C) & WP(C) of all
subjects other than service matters for the year 2016
to 2019 & 20201 Rev. Petn.(J2)/Specially Ordered
cases & FAO(G) /MAT Appn./Election Petn.

10:30 a,m.

Hon'ble Mr, Justice M.V.

Muralidaran
Single Bench: C
Paft -2: Hearing matters of Cril matters, Writ petition
of seryice matters for the year 20t6 to 20t8,
Specially Ordered cases & RFA/MAF/RSA/ Election
Petn.

After
Division
Bench
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